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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CRL.M.C. 1980/2020 & Crl.M.A. 14187/2020 & 14189/2020

PRIYA RANJAN SINHA @ PRIIYARANJAN ..... Petitioner

Through Mr.Chayan Sarkar, Adv.

versus

STATE OF NCT OF DELHI ..... Respondent
Through Mr. Amit Chadha, APP for State.

Insp.Rajeev Kumar Cyber Cell,
Crime Branch.

CORAM:
HON'BLE MR. JUSTICE SURESH KUMAR KAIT

O R D E R
% 12.03.2021

1. The Hon’ble Judge is on leave today.

2. Renotify on 26.04.2021.

BY ORDER

(COURT MASTER)

MARCH 12, 2021
ab

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 04/04/2026 at 21:03:35


